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SHRI S. G. SARDESAI: The Govern-
ment of which you were a member. .

SHRI PRAKASH CHAND B. SETHI:
Perhaps the situation at that time was that
we were not aware of this technology and
we were keen to have the technology and
oil refining capacity In our country and
therefore, in order to  have that, these
companies were allowed  to come in and
perhaps  this agreemient was  entered into
and as soon as the Government realised
that there are certain clauses which are
working in an irksome manper, night from
that time, the Government has taken ac-
tton with the companies to do away with
the irksome clauses and to some extent *we
bhave succeeded in some of them, We are
still working on the others. As far as the
question of the crude prices are concern-
ed, we have not entered into any agree-
ment with them but the fact remains that
after the OPEC agreement with regard to
crude prices, when the crude prices parti-
cularly in the producing countries all the
world over have increased, therefore, what-
ever increases bave come into being  ave
on account of the oil-producing countrics
having entered into a sort of carfel along
with the companies. Still, as  far  as  the
prices are concerned, we have not yet cn-
tered  into agrcements. Provisionally we
arc  importing on a monthly basis but
negotiations with regard to the prices are
still continuing.

Esransion ofF 111t Kovarr ReTINTRY
*356. SHRI JAGDISH PRASAD MA-
THUR:
SHRI SUNDAR MANI PATEIL:
Will the Minister of PETROLEUM AND

CHEMICALS/ dZiferas ol vanam &t be
pleased to state:

(a) whether an expert committee ap-
pointed by Government has recommended
expansion of the Koyali Refinery in
Gujarat;

(h) if so, the details thereof; and

have accepted

(¢) whether Government
by the Com-

the recommendation made
mittec?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND CHE-
MICALS/ §ifw AR @ warem |
IR (SHRI DALBIR SINGH): (a)

The expert committec has not yet submit-
ted jts report.

(b) and (c) Do not arise.

1tThe question was actually asked on the
floor of the Housc by Shri Jagdish Prasad
Mathur.
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oY It qAE WYL AA AWAT
et qgad & frod g97 7 397 29 §T Fgr
o0 fF U AW F HET YT WA Tg
#1 3fte & S1ar 99 FIAT AR, AfFa
TGl 5T TFIL F HTH F 1 97 &, gt
fewrad #1 3z %t gfte & ar
o B osir oo wfafy § g9 fo
AG A &\ A qE agaT § R ozw
afafs &1 faaior &7 fEqr @y @1 =
frsa awa 7 AeF g af@w 37
% faw ®gr a1 ?

SHRI PRAKASH CHAND B. SETHI: A,
a matter of fact, in 1969 the ONGC had
made an assessmeng that as far as prodyc-
uon in the Western rvegion is concerned,
it would be augmented to a great eXtent
and therefore it was considered at  that
time that the Koyali Refinery should he
cxpanded to 5.5 inillions but later on, j¢
was discovered that although we had not
accepted this later recommendation, the
oill deposits are such in the Western re-
gion that the oil would go on diminishing
from 1974-75 at present we are drawing
about 4 million tonnes and in 1973-74 it
would go down to 2 millions tonnes. Now
the Government has not accepted this
part of the recommendation. Therefore we
have appointed an expert authority to go
into this question of oil avaifabilites  and
this committee has also been asked to
look into the question whether we could
expand the Kovali refinery based on fur.
ther increase in prodnction  of  Western
1egion or on the basis of imported crude.

oft W FAR WX 3@ ST
vy 7 afafr & fainr 5@ & IR |
T F1 GAAT A §, FAT 39 FROT BT AR
g < %1 & fr oftaedt &7 & W= T
FLEra F SOAT FET GICATON, ASTEATT
o7 T S A oy e o ot oft Wy
FpTEd FY TAOAT FY o aFar § o i
ITT WA & A1 F 9§ 9w w1 K
qfaeT 8 ST AT FT 8 A1 Far 7w Ay
& zrqar wfaded w0 grey § 519 ) feay
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MR. CHAIRMAN: The
about the cxpansion of Koyali.
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st S W AER : gEA!
fosrae 7 faar E M gF A FAdY §3718 &
3q4 0 AT |

M gFIAAE Ao JSY : JeANW  WEIeT,
TH 999 & T A1 TH JE A TF qA
7z & f w1 e #1 9OEA J97
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%t RIS Ao BT : IgFH AT H
faae @

SHRI ARJUN ARORA: May I know if
the Minister 15 aware of rhe tact that the
decision to set up a refinery in the North-
west region was taken as early as 1960, the
year 1 which Mr. Sethi entered the
Parliament? Is he aware of that decision
or not? And 1if he is, can he tell us the
reasons whv the establishment of this e
finery is being delayed? Su, in 1eply to a
questton he said that they are expanding
the Koyali Refinery but he concedes  that
Delhy and the Noith west 1egion is a big
centic of consumption of petrolecum pio-
ducts. Tt 15 well established that  refining
should be done at centres of consumption
becanse catrving ciude through pipelines or
otherwise is cheaper than carrying refined
products, So my question is whether he is

[RAJYA SABHA]
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aware that the decision was taken in 1960
and what are the reasons for the delay and
why in spite of 1t being economic a refinery
is not being set up 1 the Noith west 1egion
preterably at Mathma.

SHR] PRAKASH CHAND B. SETHI: As
far as the date on which the decision was
taken to locate a 1c¢hnery in the North-west
wegion 15 conceined  certamly T am  not
aware of the date but I would certainlv
look 1nto what the hon. Mcmber has said
and would benefit by it but I would only
ithe to point out that we are very kcen
1o have this refinery established. As far
as the location is concerned a few sites
ware suggested and this Techno Economic
Commuittee has gone into the question of
location. Theie are also other matters
about the availability of crude and how to
feced this Rcfinery;  keeping in  view all
these points a decision about the establish-
ment of this Rehnay would bhe taken.

SHRI C. D. PANDE: In wview ot the
fact that we have a certain share i the
Rustom O1l Wells in  Iran and consecu-
tively for two vears we could not dispose
of our shaic ot the caude T want to know
whether the Government will take care in
establishing or in expanding the Koyali or
any other Refinety in India to see that
there 15 some change in the mechanism so
that the Rustom crude may also be refined
because our oil is going abegging Duc to
high puices it 1s not being used at all.

SHRI PRAKASH CHAND B. SETHI:
Taking up the last part of his question
fust, as far as the Rustom crude prices
are concerned, now the position has com
pletcly  changed and we are in a position
to sell the Rustom crude. Actually we
have sold 1t in parity with the price of
other crudes. Now, as far as the consump-
tion of the Rustom crude is concerned, it
was certamly tried in the Cochin Refinery,
but 1t was found that 1t is of a higher
gravity of about 37 to 38 API and the
crude which is used by the Cochin Refi-
netv 1s of 34 API gravity and, therefore,
1t was not found economical to use  the
ciude in the Cochin Refinery

SHRI ARJUN ARORA:
could have been adjusted.

SHRI PRAKASH CHAND B. SETHI:
No, Sir, T am coming of that. As far as ad-
justinent is concerned, we are making it in
the Barauni Refinery where it will be
quicker to do so and we will he able to
use the Rustom crude or for that matter
the Raksh ciude. Also if it comes o the
Barauni Refinery, it has on million tonnes
capacity lying idle.

SHRI N. K. SHEJWALKAR: Will the
hon, Minwster be pleased to say whether he
has received any representation  from
Madhya Pradesh, from the Gwalior pcople,

The refinery
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stating that any new refinery which is po-
mg to be opened should be located in
Madhya Pradesh, because Madhya Pradesh
is devoid of any important Central pro-
ject?

SHRI PRAKASH CHAND B. SETHI:
Yes, Sir, I have reccived a representation
from Gwalior particularly, but as I have
pointed out, as far as the location of any
1efinery 1s concerned, it will be decided on
the basis of a techno-cconomic survey and
at a point where it would be most ccono-
mical.

OIL EXPLORATION IN 1HF COUNTRY
*357. SHRI LOKNATH MISRA:
SHRI K. C. PANDA:}
Will the Minister of PETROLEUM AND

CHEMICALS! §ifeaw  #itc wamm Aat

be pleased to state:

(a) whether the Government of India
have formulated plans for oil exploiation
to meet the urgent need of crude in, the
country; and

(b if so, the details (hcicof?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND CHE-

MICALS/Gfan  #ic  Tongw Harad
# IqEE (SHRI DALBIR SINGHj: (a)

and (b) A statement is lnid on the Table of
the House

SEAIMLNT

The work of oil exploration in the
county is being carried our mainly by
the Ojl and Natural Gas Commission Oil
India Limited operates ceitain concessional
areas in  Assam. Both these organisations
have drawn up long term plans for inten-
siication of their exploration and produc-
tion acbivities.,

2. Under the ten-vear plan (1969-70—
1978-70), of ONGC exploratory surveys of
various prospective areas which have not
been covered will be undertaken; also
further geophysical surveys of some of thc
arcas already covered will be carried out
using improved field techniques and data-

processing methods, with the object of
locating structures favourable for oil/gas
accumulations.

3 A detailed techno-economic study of
the oil and gas potential in the country is
being made jointly by the Commission and
a team of Soviet cxperts. The exploration
is  being cxtended to cover areas like
Tripura where large oil/gas accumulations
are prognosticated even though drilling

+The question was actually asked on the
floor of the House bv Shri K. C. Panda,
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conditions and logistics may be difficult.
Exploration is also being extended to the
offshore areas and drilling is proposed (o
be carried out in the Gult of Cambay and
the deep waters of the Arabian sca off
the West Coast.

4. Oil India Limited's Five-Year Plan
(1970—74)  provides for  cxploration  m
Kusijan/Jorajan areas of Assamm and in

Nimngiu arca of NEFA.

SHRI K. C. PANDA: From the state-
ment it appears that the Government s
engaged in exploratory surveys. I want to
know from the Minister whether they
have a plan for the exploration and pro-
duction of oil in the country and whether
they have fixed up a target date by which
India will be able to stop imports of oil
from outside.

SHRI PRAKASH CHAND B. SETHI:
We have a plan, not only a Five Year Plan,
but a ten-year plan which is continuously
under revision. As far as oil exploration is
concerned. . . .

SHRI K. C. PANDA: Tt may he five
years or ten veairs, but there must be
some target date fixed by the Government.

SHR! PRAKASH CHAND B. SETHI:
How can that be in a nmatter where every-
thing depends upon the striking  of  oil?
Sometimes, in spite of our best efforts, It
is not possible to strike oil whereby we
would Dbe self-sufficient. It is likely that if
we are able to strike oil at Bombay High,
we 1ay be able to Dbecome self-sufficient
the day we can locate a good source of
oil. In a place like Aliabet where we have
been drilling we have net been able to
commercially establish the location of oil.
It is likely that it may be infructuous.
Thetrefore, all possible efforts to locate oil
inshote and oftshore are being made. We
\are trying our best to find new sources of
oil. As far as oil production is concerned,
we are certainlv increasing it.  This vear
it is likely to be in the range of 7.15 mil-
lion tonnes and it is hoped, on the basis
of the available resoures, that we would
he reaching 8.5 million tonnes by 1973-74,

SHRI K. C. PANDA: May I know whe-
ther with all the technical ability of our
technicians in the country  the Ministry
has been able to develop technical ability
so that we may not depend on foreign
countries for exploration work?

SHRY PRAKASH CHAND B. SETHI:
As far as oil technology is concerned I
would Tike certainly to point out that our
technicians and engineers have done a
very good job in exploration and also as
far as the finding out oil is concerned. But
I would like to point out, for example, as
far as offshore drilling is concerned, it is
a new fechnique, it is a new technology
where we are not so mudh  frained;  to



